WEDNESDAY, THE 7™ DAY OF OCTOBER 2026

WP(PIL) No. 192 of 2026

ADV. SHAMEM M.S.
VS

THE STATE OF KERALA & OTHERS

ADVS FOR PETITIONER/S:
SMT .KRISHNAVENI P., SHRI.M.SHYJU

ADVS FOR RESPONDENT/S:
SMT.SWATHYKRISHNA K., CGC, GOVERNMENT PLEADER




W.P.(PIL)No. 192 of 2026

-0

SOUMEN SEN, C.J.
&
SYAM KUMAR V.M., J.

Dated this the 7* day of October 2026

Appearance:

For the Petitioner : Ms. Krishnaveni P., representing
Mr. M.S. Shamem M.S.

For the Respondents : Ms. Swathykrishna K., CGC

: Mr. P.M. Saneer, Spl GP

ORDER
SOUMEN SEN, C.J.

Mr. P.M. Saneer, learned Special Government Pleader
has entered appearance for respondent Nos. 1, 3 and 4 and
has prayed for an adjournment.

2. Issue notice before admission to the non appearing
respondents.

Post on 28" October 2026.

Sd/-
SOUMEN SEN
CHIEF JUSTICE

Sd/-

SYAM KUMAR V.M.
JUDGE
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